$
R P(Crl.)No. 1022-1023 CF 2004
CHAMBER MATTER SECTI ON 11

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Revi ew Petition (Crl.) Nos.1022-1023/2004 in Crl. A No.149-150/2002

Simon & Os. Petitioner (s)
VERSUS
State of Karnataka Respondent (s)

( Wth Appln(s). for c/delay in filing review petitions and stay)
( Wth Ofice Report )

Date : 29/02/2004 This Petition was circulated in Chanbers today.

CORAM :
HON BLE MR, JUSTI
HON BLE MR, JUSTI

SABHARWAL

CE Y. K
CE B.N. AGRAWAL

By Circul ation

UPON perusing the papers, the Court nmade the foll ow ng
ORDER

Del ay condoned.
The review petitions are dism ssed.

(N.  Annapur na) (V. P. Tyagi)
Court Master Court Master

(Signed order is placed on the file.)

IN THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON
REVI EW PETI TION (CRL.) NOS. 1022- 1023 of 2004
IN

CRI M NAL APPEAL NOCS. 149- 150/ 2002

Simon & Ors.  ...Petitioner(s)



Ver sus

State of Karnataka ... Respondent (s)

ORDER

Del ay condoned.

We have gone through the Review Petitions and the rel evant docunents. |In our opinion, no case
for review of our order dated 29th January, 2004 is nade out.

The review petitions are, accordingly, dism ssed.

(Y. K. SABHARWAL)

(B.N. AGRAVAL)
New Del hi ,
April 29, 2004.



